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Free TRADE ZoNE AT HALDIA
+
*843. SHRI S. C. SAMANTA :
SHRI MAHARAJ SINGH
BHARATI :

Will the Minister of COMMERCE be
pleased to state :

(a) whother Government propose to set
up a free trade zone at Haldia without
awaiting the results of free trade zone recent-
ly.established at Kandla, keeping in view the
fact that unlike Kandla, Haldia has one of
the most industrialised hinterland to pro-
vide skill and experience as well as raw
materials for the manufacture of engineering
goods for cxport; and

(b) if so, at what stage thc matter rests
at present ?

THE MINISTER OF COMMERCE
(SHRI DINESH SINGH) : (a) No, Sr.

(b) The question does not arise.

SHRI S. C. SAMANTA : May I know
what factors were taken into consideration
when Kandla was declared as a free trade
zone and whether at that time there was
oppasition saying that first Kandla should
be connected by railways and, if so, what
been done in the matter ?
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SHRI DINESH SINGH : This matter
has been gone into fully in this House on
several occasions. Various considerations
were before the government when they had
to decide this matter. It would be a long
story for me to give it in the question hour
just now. If you so wish, I shall send to
the hon. Member a small note on this.

SHRI S. C. SAMANTA : Is it not a fact
that the chamber of commerce and other
business interests have demanded a fiee
trade zone at Haldia because of the heavy
cxports from Haldia ?

SHRI DINESH SINGH : Yes, Sir. We
had representations from certain bodies
in this connection and they were all consi-
dered.

SHRI T. M. SHETH : May I know
whether any legislation for a free trade zone
at Kandla is proposed to be undertaken ?

SHRI DINESH SINGH : Not that I am
aware of,
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PRrODUCTION OF MILXx FOOD AND PROTEIN

ISOLATES

*844. SHRI KANWAR LAL GUPTA :
Will the Minister of INDUSTRIAL DEVE-
LOPMENT AND COMPANY AFFAIRS
be pleased to state :

(a) whether it is a fact that Government
have decided to encourage the production
of milk food and protein isolates to earich
the diet;

(b) whether it is also a fact that some
foreign concerns are interested in manufac-
turing protein isolates from oil cakes; and
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(c) if so, the steps which Government
propose to take to remove the shortage of
such type of food ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT AND COMPANY AFFAIRS
g rmu RAGHUNATH REDDI) : (a) Yes,

(b) Yes, Sir.

(c) All possible assistance is being render-
ed to develop milk foods and other protein
rich foods in the country.
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SHRI PASHABHAI PATEL : Sir, there
is & cultural side 4lso to this. They are
making baby foods and so on containing
non-vegetarian food. But tbere is a vast
population in India which is vegetarian. Is
any consideration being given to this as-
pect 2 Most of the baby foods may con-
tain non-vegetarian food about which we
do not know and our children might be
taking it without knowing.

SHRIF. A. AHMED : I could not follow
the question.

SHRI1 PASHABHAI PATEL : The posi-
tion is this that when Governmeat is start-
ing preparation of baby foods and other
protein rich foods, do they keep an eye on
non-vegetarian and vegetarian foods—I
know scme of the milk products are mixea
witn fish proteins, is it so or is it nct 7—
because this country is essentially a cultural
country where a vast population is vegeta-
rian and without koowing tl:at they may
become npn-vegetarian. Is Geovernment
doing anything about that because they are
always talking of fish.

MR. SPEAKER : You must keep the
baby food purely vegetarian,
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SHRI F. A. AHMED : So far as protein
manufacture is concerned, it is supposed to
be manufactured out of vegetarian things
like soya bean and many other oil seeds.

MR. SPEAKER : The Minister assures
that it is all vegetarian.

SHRI AMRIT NAHATA : Does the hon.
Minister know that there is a part in our
country known as the Thar desert in the
north-western Rajasthan where milk is
cheaper than water, but since the area
is cut off from the rest of the country, would
the Minister consider setting up a modern
dairy there to produce baby foods and milk
products so that they can be supplied to the
rest of the country ?

SHRI F. A. AHMED : I will forward
the suggestion of the hon. Member to the
Food Minister.
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CoMPANIES' CONTRIBUTIONS TO POLITICAL

PARTIES

+
*845. SHRI YAJNA DATT SHARMA :

SHRI ATAL BIHARI VAJPAYEE:

Will the Minister of INDUSTRIAL
DEVELOPMENT AND COMPANY
AFF AIRS be plcased to state :
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(a) whether the different Ministries of the
Government of India who were examining
the proposal to stop completely the com-
panies’ contributions to political parties have
finalised their proposals;

(b) if so, the details thereof; and
(c) the action taken thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT AND COMPANY AFFAIRS
(SHR1 RAGHUNATH REDDI) : (a) No,
Sir.

(b) and (¢). Do not arise.
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SHRI RAGHUNATH REDDI : S8ir,
this question arose on the floor of this
House as well as the other House several
times. In fact hon. Shri Madhu Limaye
had moved a Bill and during the course of
discussion Government had given him an
undertaking that after examining the various
aspects of this question a Bill will be in in-
troduced in order to achicve the purpose of
banning contributions to political parties
by companies. The only thing which bas
delayed the introduction of the Bill during
the current session is this. It is not merely
a question of the companies registered under
the Companies Act which will have to be
taken into account but also of private firms,
partnerships and trusts which are not cover-
ed by the company law. Therefore, to
achieve the very purpose which the hon.
Member has mentioned, namely to prevent
the corruption of public life by the inroads
made by the private moneys, the form in
which the legislation will have to be brotight





